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FORM A
PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insolvency and Bankruptcy Board of India
{Voluntary Liquidation Process) Regulations, 2017)
DN i U 8 v U J H *
ROGO 0 AR DIA PR A 0

. | Name of corporale person EEGOGUNS SOFTWARES INDIA PRIVATE
ITE|
7| Date of incorporation of corporate person 108/01/2
3. | Authority un% which corporate person
Is incorporated/ registered
| Corporate Identity numbe
identity number of corporate ’
.| Address of the registered office FLAT NO-15-1803, RA ISTA
principal office(it any) of corporate MOHAMMADWADI, PUNE 411060

IS, |
T commEGE e G o]
6. | Liquidation commencement date 0 [TT072021
7

corporate person

| Name, aﬁéress. emall address, elephone |Name: Mirs. Dipy Amit 1

number and the registration number of  |Address: B-9, Ramyanagani Housing Society,
the liquidator Bibwewadi, Pune 411037

Email: dipti@csdiptithite.com

Contact : +91 9830927491
Registration Number:
BBYIPA-002/IP-NO1087/2021-2022/1 3629

8. | Last date for submission of claims 10/11/2021
Notice is hereby given that the ZEROGONS SOFTWARES INDIA PRIVATE LIMITED has
commenced voluntary liquidationon 11/10/2021.
The stakeholders of ZEROGONS SOFTWARES INDIA PRIVATE LIMITED are hereby called upon
to submit a praof of their claims, on or before, 10/11/2021 to the liquidator at the address
mentioned against item7.

The financial creditors shall submit their proof of claims by electranic means only. All other
stakeholders may submit the proof of claims in person, by post orby electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

DIPTIAMIT THITE
LIQUIDATOR
Date: 14/10/2021
Place: Pune
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